
221 Wrttten Answers Agrahayana 11. 1920 (Saka) To QUNtiona 222 

THE MfNISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) to (d) Government 
understand that Pakistan haa denied vlsaa to pilgrims from 
Jammu & Kashmir who wlahed to visit Pakistan as part of the 
Indian jathas under tha bilateral Protocol on Visits to Religious 
Shrines, 1974. 

Government believes that Pakistan's actions are contrary 
to the bilateral Protocol on Visits to Religious Shrines, 1974. 
This mattar has been taken up strongly with the Govemment of 
Pakistan. 

Replacemant ot Cabl.a 

622. SHRI KHARABELA SWAIN: 

SHRIBHARTRUHARIMAHTAB: 

Will the PRIME MINISTER be pleased to state: 

(a) the progresa made ao far In the replacement of 
existing cables by the optical flbra cablas In dlfferant telephone 
exchanges of rural areas In Orissa particularly In Balasore 
district, Iocation-wlse; 

(b) whether all the works have been completed in this 
regard; and . 

(c) if not, the raasons therefor and the steps taken by the 
Government In this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA). 
(a) For providing reliable media to telephone exchanges in 
Orissa plans have been finalised and work will be done in a 
phased manner. At present about 1000 km optical Fibre Ceble 
laying work Is in progress through out the Circle. There Is a 
proposal to connect 75% of the exchanges on Optical Fibre 
Cables as per statement In Balasor District. 75 kms of pipe hes 
already been laid and the balance Is being laid progressively. 

(~) and (c) No, Sir. The work Is being done prograssively. 
Project Estimate has been sanctioned and budget provision 
has been made. Order lor 50% quantity has been issued for 
Optical Fibre Cables and eqUipment. Laying of 110 Kms. 01 
Optical Fibre Cables is already in progress In Baluore District. 

Statamant 

Telephone exchenges where optical fibre cable is 
proposed to provided In Se/aso,. Dlstm:t 

SI.No. Name of the Exchanges 
--------_ .. _----------------

2 

1. Anantpur 

2. Basta 

l. Bahanaga 

4. Balgovlndpur 

5. Baunsadlha 

S. Chandeswar 

7. Dehurda 

2 

8. Gandlbad 

9. Khaira 

10. Kupari 

11. Rajghat 

12_ Rajnilgiri 

Il. Remuna 

14. Raaaipur 

15. Rupia 

18. Simulia 

17. Tudlgodia 

Separa. Paaeport to ChlldNn 

823. SHRI ANAND RATNA MAURYA: 

SHRI RAJENDRA AGNIHOTRI: 

SHRI PANKAJ CHOUDHARY: 

Will the PRIME MINISTER ba pla .. ad to atate: 

(a) whether the Government hava racantly decided to 
discontinue the present system of Including tha nam .. of the 
children in the parent's passport and a saparate pU8pOl1 is 
required lor the C i .idrl'n; 

(b) If so, the reasons tharelor; and 

(c) by when, It is likely to be Implemanted? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (SHRI SOMPAL): (a) Vea, Sir. 

(b) Sinca tha andorsemant 01 tha child'. nama on tha 
parent'. pasaportwss done without any photograph oftha child 
It was open to extenlive misu.e. Baslda., a majority 01 countrla. 
have .topped is.ulng visas to children whoaa name. ware 
endorsed on their parent's paslportl. 

(c) The scheme for issua of .aparate pauportl to lueh 
children came Into affect on the 28th October, 1988. 

Production ot Major Cropa 

824. SHRI RAMPAL SINGH: 

SHRI RAJENDRA AGNIHOTRI: 

Will the PRIME MINISTER be plauad to etate: 

(a) whether tha growth rata 01 maJor crope In India II 
vary low IS par the World', norm In .plta 01 india being tha 
second larga,t country in Agrlcultura .ector; 

(b) 1110, the raaaon, tharalor; 

(c) whetharthe Governmant "avaformulated anyapacial 
plln to Incraasa tha production 01 mlJor cropaln the country; 
and 
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